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No. 4959] NEW DELHI, WEDNESDAY, NOVEMBER 12, 2025/KARTIKA 21, 1947
qEF TREEH i ST A

T2 feeett, 11 Fawaw, 2025

FT.3M. 5114(37).—F= 1T TLEHE, O AT ATAHTT 1956 (1956 F1 48) (Fr&r =od zae
THT Sh ATATTAH gl TAT ) il 1T 3F it IT-8MT (1) BT T&T AT T TINT Fd g, Tg THTETH
B T F T e (AT I19) T hog S § uAuE-3 & AT 424 7 A
443.66 TF a1 9 Ueg 9T & AT g qTTH & I-GUE & [HH0 (ATSTHLU/Iee eee? Aigd 2-a/4-
T T FATAT AT(R), AL, AT ST TATAT o AT TS 6 (70 qg I ruterd ¢ orerenr wferd avf
= st H oo T 8, UE G AT SIS A SO AT AT FAT g

Fre AT =A<, ST 3<% G ° Baas g, I e aw &t g 37 it IT-am27 (1) F eI qarh
TSI o TorT UHT I 3 ITANT 92 TSI § TH ATSEEAAT & TR il a0 & e & & fiae st
AT TR FT AT

UHT YT SO Fe0T TS, i ST TWENT =Aramefter, @re & foffad &9 § yeqa #r
STTOAfT 3 SEH A MUTT ATAHRIAT T STTua 3T Feqw qriaam<r, o<l &r sFmrg =9 1 37 B
fafers T9@T T g9 S &7 S@8Y &7 37T UHT Sl 0 qAaTs & TETq a7 UHT T A1+ FLA &
TETY, A% FT &, o0 Tea7 Ty saed® a9, a9l T AT af Al o Sqard w7 T
T FATATT T FHATI

3<% srfarfaae i amr 3 v Sw-amer (2) F rehi werw wfee grer T A oft smaer
faw grm

7513 G1/2025 )
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TH ATERAAT & AN A ATAT T 6 L@ T T A< TAT TMAFNET 6 36 wATAT §
TS ¢ AT 3T (Raag ARt T Mdverr R s aekar 2
AL

TG (Fx TR T29T) TS o oig orer § g To|n |ear-3 & .1, 424 7 F6.9. 443.66 & forw
ST T STH ATAT HEAAT Ted TIaT HL=AT qigd qiH F7 "@ferg fEawo)

TS T ATH: ETE & 1 7 9 SwE
i Tedr LEL R I T TR I Tl S FT ST C kIR T
(RIGIRECIEY) @FRT)
1 2 3 4 5 6

AT T ATH: GTE

UEEIEIC RS

1 2359 [EEL ST FHTET 0.0025 (Z#) 0.0025
EUERRCES

2 2362 IBEil HTCIH, T qHH 0.0177 (FFA%) 0.0177
EEL
LRI E )

3 2365 TR . 0.0076 0.0076
AT (W)

4 2832/2358 EEl . 0.0076 (gF7) 0.0076
RRIETRCE IR

5 2834/2360 EEl ELER 0.0025 (gFe) 0.0025

6 2836/2361 EEL ST FHTET 0.0051 (Z#) 0.0051
THT, ST

7 2838/2363 EEL 0.0025 (Z#) 0.0025
EaCie

8 2842/2313 EEl ESRSEAEE: 0.0506 (FF7) 0.0506
ELUERICERS
TSI, T AT

9 2844/2328 EEL ‘ 0.0405 0.0405
T, ()
Sl
FTEIT ST

10 3069/2433 EEL . ’ 0.0025 (z&a< 0.0025
ST, 4T ( )
LREIETEICIEY
EISIASIACE RS

11 3103/2840/2364 EEL 0.0177 (F¥R) 0.0177
EaCie]

12 3109 min CRT URRIGIED IS 1.0926 (FAY) 1.0926

13 3114/2389 TR e 0.0885 (2#47) 0.0885
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14

3125/2810/2388/1

0.0253 (F7)

0.0253

15

3137/3070/2433

0.0126 (FT%)

0.0126

16

3171

0.0961 ()

0.0961

17

3191

EEREIEE!
EESIERIEE T IE
ERI

0.0025 (FA7)

0.0025

18

3198

EEESEIER]
TS, T, T
T TR

0.0253 (FA7)

0.0253

19

3202

TAHRESTE, T
RRIELECICRILY
REIET R EIC)

0.0051 (%)

0.0051

20

3203

i TP A,
i T

0.0025 (3%)

0.0025

21

3221

EEAEIEILS
EESIERIEE CIET
T, 7 qA TR
HELSIRE:CIETT

0.0101 (FFT)

0.0101

22

3226

ESASEIEIE]
EEEIERIER CIE T
oF T, §¥ q TR
rT

0.0025 (gFe)

0.0025

23

3228

EEESEIEE]
EESIEVRIES
AT gt ST
e TR

0.0025 (gFe)

0.0025

24

3242

e e,
it

0.0025 (3%)

0.0025

25

3254

ST FHTETT
EEEIERIEE CIE T
AT, A A

0.0025 (%)

0.0025




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

26

3262

KEil

EEESEIEIR]
EESIRS

0.0101 (F%)

0.0101

27

3314

T AT AT,
LRI

GRELEE

0.0101 (FA%)

0.0101

28

3315

EEESEIEIR]
EESIEVRIRS
HH TR T,
e TR

0.0051 (E7)

0.0051

29

3323

EEESEIEIR]
EESIEVRIRS
RRIET)

REEICEIES

KEIETICICIEY

0.0126 (FT7)

0.0126

30

3333/2393

e e o

BRELEC

0.0025 (FA7)

0.0025

31

3335/3201 min

T AT T,
e TR AT

0.0051 (3%)

0.0051

32

3335/3201 min

S TR e,
T AT AT

0.0025 (3%)

0.0025

33

3336/3201

T A AT

0.0025 (FA7)

0.0025

34

3340

ESRSEAEE:!
EESIERIEEIE T
AT, A

0.0025 (%)

0.0025

35

3368

ESRSEEE:!
EENIERILE G IE T

0.0025 (3%7)

0.0025

36

3369

EEESEIEE]
EESIEWRIES
T @

0.0025 (gF)

0.0025

37

3370

EEESEIEE]
EESIEWRIES
AT g, T
REIETECICIEY

0.0025 (3%)

0.0025

38

3378

i T

0.0253 (3%)

0.0253

39

3384/3110

i T

0.2529 (3%)

0.2529

40

3389

i Tl

0.0051 (FFR)

0.0051
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41

3406

1 wgufge e,
e wulien o,
s

0.0051 (E7)

0.0051

42

3412

i T

0.0025 (E77)

0.0025

43

3421

EEREIEIL
EENIERILE CIE
AT, AT qEihT

0.0025 (FA7)

0.0025

44

3425

EERSEIEE!
EESIRMRIES

qH TR <19, 7
REIET R EITC]

0.0455 (FA%)

0.0455

45

3426

EESIRMRIES
qH TR <19, 7
REIET R EITC]

0.0607 (FA%)

0.0607

46

3427

ESASEIEIE:]
EESIRMRIES
qEfR AT, 47
T T T

0.0303 (377)

0.0303

47

3428/3385/3110

i T A,
i T
oo i Tl

0.0708 (37)

0.0708

48

3429/3385/3110

i T A,
i T T

0.0556 (gF7)

0.0556

49

3464

i T

0.1846 (377)

0.1846

50

3465

i T

17.9984 (Z#AX)

17.9984

51

3466

i T

1.3987 (Z%<3X)

1.3987

52

3467

e e o

3.541 (FF)

3.541

53

3468

i

3.541 (FF)

3.541

54

3469

i T

3.1515 (3FAT)

3.1515
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55 3470 qTHRTEL w 1.3759 (FFAX) 1.3759

AT T FTH: =T

56 3 T T qafER o 19.2833 (FF77) 19.2833

57 998 TR UERGIER T 0.731 (TFTX) 0.731

58 999 TR UERGIER T 2.6254 (ZFI) 2.6254

e T A 3RS

59 197/6 GREAKA] URE:IE TR IT 6.2575 (gFe7) 6.2575

60 4 AR T gt g% 0.2352 (gFe7) 0.2352

e T ATH: ATEEAT

61 214 TR T AR arer 0.0607 (FA%) 0.0607
AT FTETH

62 215 st EETIAo i3 0.3262 (zF77) 0.3262
RRIETRCEY

63 216 RECORA) T AT TEw 0.0405 (gF7) 0.0405
ESRSEEIE:)

64 217 IBEl ;ﬁﬂ%jﬁ; i 0.1062 (FT7) 0.1062
HH TR T

65 222 EEl IR IE L RC 0.2732 (g%R) 0.2732

66 223 EEl IR IE L RC 0.2074 (FF7) 0.2074

67 229 TR Egjﬁ 0.0885 (zF77) 0.0885

68 230 i 7 qafE go 0.0253 (zF77) 0.0253

69 231 EEl T AR /T 0.0885 (gFe) 0.0885
USSR

70 234 TR T quiHRT g% 0.0304 (FFTX) 0.0304

71 236 T w 0.0051 (Z#77) 0.0051
ERRSETEIE:]

72 453 BEil EETIRA i3 1.3886 (2F47) 1.3886
AR e

73 454 ECRT LRI e 0.0632 (FFR) 0.0632




[T 1l—=ve 3(ii)]

HILT =T TSI AT

74 455 T AT g 0.0101 (FFTR) 0.0101

75 561 0.0177 (ZFa% 0.0177
ElEREC LIRS ( )
USCIEE

76 586 . 0.1695 (zFa< 0.1695
SRISIEE) ( )
A AT

77 596 . 0.0089 (gFa< 0.0089
AT ( )
A AT

78 597 . 0.0784 (ZFa% 0.0784
AT ( )
USCIEE)

79 598 . 0.2327 (g%a% 0.2327
LRI E )

80 599 0.086 (A< 0.086
EIERID] (&%)
A AT

81 600 . 0.0835 (gFea< 0.0835
LRI E )

82 601 . 0.1239 (gFa< 0.1239
AT ( )
A AT

83 602 . 0.0733 (z#a< 0.0733
SRIKIEE) ( i )
A AT

84 603 . 0.1189 (FFa< 0.1189

85 614/399 T AT T 0.2087 (ZF) 0.2087
T qHTh Ao,

86 625 Ui IET 6.3156 (FF7) 6.3156
AT
LRI E )

87 626 . 1.6592 (FIT 1.6592
AT ( )
A AT

88 627 . 0.7537 (&A% 0.7537
SRIKIEE) ( )

89 628 IR 0.1745 (FFR) 0.1745

90 83 T qHHT T2 0.0443 (FFR) 0.0443

UEEIKIGHE L S

91 2480 T AT fT 1.3608 (FTX) 1.3608

92 2481 7 qath fam 0.0177 (FFT%) 0.0177

93 3192 T g qear 1.4164 (FF23X) 1.4164
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94 3193 GAEAEA] T AT AT 0.0911 (%) 0.0911

Total 78.2164

[T. |. LAC-3(B)Rev/2024(803)/3A]
g HE, fATaE

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 11th November, 2025

S.0. 5114(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National
Highways Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being
satisfied that for the public purpose, the land, the brief description of which is given in the Schedule below, is required
for building (widening /two lane with paved shoulder/four laning etc.,), maintenance, management and operation
of NH-3 in the stretch of 2 laning with paved shoulders from Km 424 to Km 443.66 (Leh Bypass) in the district of
Leh in the state of Ladakh (UT), hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section (1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Sub-Divisional
Magistrate, Kharu in writing and shall set out the grounds thereof and the Competent Authority shall give the
objector an opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such
objections and after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either
allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling (NH-3) in the stretch of land from

Km. 424 to Km. 443.66 in the District of Leh in the State of Ladakh (UT).

[state: Ladakh |[District: LEH LADAKH |
SI. No. Survey/Plot Number Type of Land Nature of Land Area Area
(in Local Unit) (in Hectares)
L1 | 2 I 3 | 4 I 5 | 6 |
|Taluk: Kharu |
[Village: 1goo |
1 |[2359 |[Private |[Banjar Quadeem || 0.0025 (Hectare)|| 0.0025]
Barjing, Banjar
2 2362 Private Quadeem, Gair 0.0177 (Hectare) 0.0177
Mumkin Banna
3 2365 Government Gair Mumkin 0.0076 (Hectare) 0.0076
Sanglakh
Banjar Quadeem,
4 2832/2358 Private Gair Mumkin 0.0076 (Hectare) 0.0076
Khandar

[3]

|[2834/2360 |[Private |[Barjing I 0.0025 (Hectare)|| 0.0025
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l6

|[2836/2361

||Private

||Banjar Quadeem

0.0051 (Hectare)|

0.0051]|

7

2838/2363

Private

Barjing, Banjar
Quadeem

0.0025 (Hectare)

0.0025

s

|[2842/2313

||Private

||Banjar Quadeem

0.0506 (Hectare)||

0.0506]

2844/2328

Private

Barjing,Banjar
Quadeem,Gair
Mumkin Banna,Gair
Mumkin Khul

0.0405 (Hectare)

0.0405

10

3069/2433

Private

Banjar
Quadeem,Banjar
Quadeem Baidzar,
Olthang, Gair
Mumkin Diwar

0.0025 (Hectare)

0.0025

11

3103/2840/2364

Private

Bajring, Banjar
Quadeem

0.0177 (Hectare)

0.0177

12

3109 min

Government

Gair Mumkin
Ground

1.0926 (Hectare)

1.0926

13

3114/2389

Government

Gair Mumkin
Sanglakh

0.0885 (Hectare)

0.0885

14

3125/2810/2388/1

Government

Gair Mumkin
Sanglakh

0.0253 (Hectare)

0.0253

15

3137/3070/2433

Government

Banjar Quadeem
Baidzar, Banjar
Quadeem

0.0126 (Hectare)

0.0126

16

3171

Government

Gair Mumkin
Sanglakh

0.0961 (Hectare)

0.0961

17

3191

Government

Banjar Quadeem
Baidzar,Gair
Mumkin Kotha

0.0025 (Hectare)

0.0025

18

3198

Private

Banjar Quadeem
Baidzar, Dukan,
Gair Mumkin
Sanglakh

0.0253 (Hectare)

0.0253

19

3202

Private

Banjar Quadeem
Safadzar, Gair
Mumkin
Dukan,Gair
Mumkin Sanglakh

0.0051 (Hectare)

0.0051

20

3203

Government

Gair Mumkin
Kotha, Gair
Mumkin Sanglakh

0.0025 (Hectare)

0.0025

21

3221

Government

Banjar Quadeem
Baidzar,Gair
Mumkin Kotha,Gair
Mumkin Diwar Gair
Mumkin Sanglakh

0.0101 (Hectare)

0.0101

22

3226

Government

Banjar Quadeem
Baidzar,Gair
Mumkin Thang,Gair
Mumkin Kotha

0.0025 (Hectare)

0.0025

23

3228

Private

Banjar Quadeem
Baidzar, Gair
Mumkin
Dukan,Gair
Mumkin Sanglakh

0.0025 (Hectare)

0.0025

24

3242

Government

Gair Mumkin
Kotha, Gair
Mumkin Ret

0.0025 (Hectare)

0.0025

25

3254

Private

Banjar Quadeem
Baidzar,Gair
Mumkin Kotha,Gair
Mumkin Sanglakh

0.0025 (Hectare)

0.0025

26

3262

Private

Banjar Quadeem
Baidzar

0.0101 (Hectare)

0.0101

27

3314

Private

Gair Mumkin
Kotha, Gair
Mumkin Sanglakh

0.0101 (Hectare)

0.0101
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28

3315

Government

Banjar Quadeem
Baidzar, Gair
Mumkin
Dukan,Gair
Mumkin Sanglakh

0.0051 (Hectare)

0.0051

29

3323

Government

Banjar Quadeem
Baidzar, Gair
Mumkin
Sanglakh,Gair
Mumkin Diwar

0.0126 (Hectare)

0.0126

30

3333/2393

Government

Gair Mumkin
Sanglakh

0.0025 (Hectare)

0.0025

31

3335/3201 min

Private

Gair Mumkin
Dukan, Gair
Mumkin Maane

0.0051 (Hectare)

0.0051

32

3335/3201 min

Private

Gair Mumkin
Kotha, Gair
Mumkin Dukan

0.0025 (Hectare)

0.0025

33

3336/3201

Government

Gair Mumkin
Dukan

0.0025 (Hectare)

0.0025

34

3340

Private

Banjar Quadeem
Baidzar,Gair
Mumkin Kotha,Gair
Mumkin Sanglakh

0.0025 (Hectare)

0.0025

35

3368

Private

Banjar Quadeem
Baidzar,Gair
Mumkin Dukan

0.0025 (Hectare)

0.0025

36

3369

Private

Banjar Quadeem
Baidzar, Gair
Mumkin Ret

0.0025 (Hectare)

0.0025

37

3370

Government

Banjar Quadeem
Baidzar, Gair
Mumkin Dukan,
Gair Mumkin Diwar

0.0025 (Hectare)

0.0025

38

3378

Government

Gair Mumkin
Sanglakh

0.0253 (Hectare)

0.0253

39

[3384/3110

||Government

|Gair Mumkin Thang

0.2529 (Hectare)

0.2529

40

[3389

||Government

|Gair Mumkin Thang

0.0051 (Hectare)

0.0051

41

3406

Private

Gair Mumkin
Kotha, Gair
Mumkin Maane,
Gair Mumkin
Sanglakh

0.0051 (Hectare)

0.0051

42

3412

Private

Gair Mumkin
Sanglakh

0.0025 (Hectare)

0.0025

43

3421

Private

Banjar Quadeem
Baidzar,Gair
Mumkin Kotha,
Gair Mumkin
Sanglakh

0.0025 (Hectare)

0.0025

44

3425

Private

Banjar Quadeem
Baidzar, Gair
Mumkin Diwar,
Gair Mumkin
Sanglakh

0.0455 (Hectare)

0.0455

45

3426

Government

Banjar Quadeem
Baidzar, Gair
Mumkin Diwar,
Gair Mumkin
Sanglakh

0.0607 (Hectare)

0.0607

46

3427

Government

Banjar Quadeem
Baidzar, Gair
Mumekin Diwar,
Gair Mumkin
Sanglakh

0.0303 (Hectare)

0.0303

47

3428/3385/3110

Government

Gair Mumkin
Thang, Gair
Mumkin Kotha,Gair

0.0708 (Hectare)

0.0708
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||Mumkin Diwar ||

Gair Mumkin

48 3429/3385/3110 Government Kotha, Gair 0.0556 (Hectare) 0.0556
Mumkin Thang

49 3464 Government Gair Mumkin 0.1846 (Hectare) 0.1846
Sanglakh

50 3465 Government Gair Mumkin 17.9984 (Hectare) 17.9984
Sanglakh

51 3466 Government Gair Mumkin 1.3987 (Hectare) 1.3987
Sanglakh

52 3467 Government Gair Mumkin 3.541 (Hectare) 3.541
Sanglakh

53 3468 Government Gair Mumkin 3,541 (Hectare) 3541
Sanglakh

54 3469 Government Gair Mumkin 3.1515 (Hectare) 3.1515
Sanglakh

55 3470 Government Gair Mumkin 1.3759 (Hectare) 1.3759
Sanglakh

|Vi||age: Changa |

|56 ”3 ||Government ||Gair Mumkin Thang|| 19.2833 (Hectare)” 19.2833|

|57 ”998 ||Government ||Gair Mumkin Thang” 0.731 (Hectare)” 0.731|

58 {999 ||Government ||Gair Mumkin Thangl| 2.6254 (Hectare)|| 2.6254|

|Vi||age: Hemis |

|59 |[197/6 ||Government ||Gair Mumkin Thang|| 6.2575 (Hectare)|| 6.2575|

|60 ||4 ||Government ||Gair Mumkin Sadak || 0.2352 (Hectare)” 0.2352|

[Village: Martselang |

61 |[214 ||Government ||Gair Mumkin Bato || 0.0607 (Hectare)|| 0.0607|
Banjar Quadeem

62 215 Private Baidzar, Gair 0.3262 (Hectare) 0.3262
Mumkin Khar

63 |[216 |[covernment |[Gair Mumkin Sadak || 0.0405 (Hectare)|| 0.0405
Banjar Quadeem
Baidzar ,Gair

64 217 Private Mumkin Kotha, 0.1062 (Hectare) 0.1062
Gair Mumkin
Sanglakh

|65 ”222 ||Private ||Gair Mumkin Khul || 0.2732 (Hectare)” 0.2732|

|66 ”223 ||Private ||Gair Mumkin Khul || 0.2074 (Hectare)” 0.2074|
Gair Mumkin

67 229 Government Sanglakh 0.0885 (Hectare) 0.0885

68 |[230 |[Private ||Gair Mumkin Khul || 0.0253 (Hectare)|| 0.0253
Gair Mumkin

. Pahad, Gair

69 231 Private Mumkin Maane, 0.0885 (Hectare) 0.0885
Gair Mumkin Latto

70 |[234 |[covernment |[Gair Mumkin Sadak || 0.0304 (Hectare)|| 0.0304

71 236 Government Gair Mumkin 0.0051 (Hectare) 0.0051
Sanglakh
Banjar Quadeem

72 453 Private Baidzar, Gair 1.3886 (Hectare) 1.3886
Mumkin Sanglakh

|73 ”454 ||Government ”Gair Mumkin Rasta ” 0.0632 (Hectare)“ 0.0632|

|74 ”455 ||Government ||Gair Mumkin Khul || 0.0101 (Hectare)” 0.0101|

. Olthang, Banjar

75 561 Private Quadeem Baidzar 0.0177 (Hectare) 0.0177

76 586 Government Gair Mumkin 0.1695 (Hectare) 0.1695
Sanglakh

77 59 Private Gair Mumkin 0.0089 (Hectare) 0.0089
Sanglakh
Gair Mumkin

78 597 Government Sanglakh 0.0784 (Hectare) 0.0784
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79 598 Private Gair Mumkin 0.2327 (Hectare) 0.2327
Sanglakh

80 599 Private Gair Mumkin 0.086 (Hectare) 0.086
Kabristan

81 600 Government Gair Mumkin 0.0835 (Hectare) 0.0835
Sanglakh

82 601 Private Gair Mumkin 0.1239 (Hectare) 0.1239
Sanglakh

83 602 Government Gair Mumkin 0.0733 (Hectare) 0.0733
Sanglakh

84 603 Government Gair Mumkin 0.1189 (Hectare) 0.1189
Sanglakh

85 |[614/399 |[covernment |[Gair Mumkin Nalla || 0.2087 (Hectare)|| 0.2087
Gair Mumkin Nalla,

86 625 Government Gair Mumkin 6.3156 (Hectare) 6.3156
Sanglakh

87 626 Government Gair Mumkin 1.6592 (Hectare) 1.6592
Sanglakh

88 627 Government Gair Mumkin 0.7537 (Hectare) 0.7537
Sanglakh

(89 ||628 ||covernment |[Indus River [l 0.1745 (Hectare)|| 0.1745)

|90 ||83 ||Government ||Gair Mumkin Sadak || 0.0443 (Hectare)” 0.0443|

[Village: Chemdy |

91 2480 Government Gair Mumkin 1.3608 (Hectare) 1.3608
Maidan

92 2481 Government Gal_r Mumkin 0.0177 (Hectare) 0.0177
Maidan

|93 ||3192 ||Government ||Gair Mumkin Nalla || 1.4164 (Hectare)” 1.4164|

|94 ||3193 ||Government ||Gair Mumkin Thang|| 0.0911 (Hectare)” 0.0911|

| Total|| 78.2164|

[F. No. LAC-3(B)Rev/2024(803)/3A]
SHAIKH AMINKHAN, Director
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